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KASARAGOD DISTRICT

Kaseragod Taluk

ERATTUM NOTICE
No. C2-569/2018. 22nd  April 2021.
In the Notice No. C1-569/2018 dated 4-8-2020
published at SI. No. 60 in page No. 199 of Kerala
Gazette No. 51 Vol.IX dated 29-12-2020 the date of
death of Chandravathi D/o(L) Appa was wrongly

enterd as 17-8-2016 which is hereby corrected
as 7-8-2016.

All other entries remain unchanged.

Taluk Office,
Kasaragod.

(Sd.)
Tahsildar.
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